No. A-32022/02/2017-Ad.1I1
Government of India
Ministry of Corporate Affairs

5™ Floor, ‘A’- Wing, Shastri Bhawan,
New Delhi, Dated: 27" March, 2018

OFFICE ORDER

The President is pleased to grant Non-Functional Upgradation benefits in Pay Band-3
%15,600-39,100/- plus GP ¥6600/- (pre-revised) to the following officers of Indian Corporate Law
Service, w.e.f. the dates mentioned against their names:

S.No | Name and Designation of officer Effective date of NFU in
(Date of retirement, if already retired) Senior Time Scale
* Ms. P. Sheela, JD in O/o RD (WR), Mumbai 101.01.2006
e Shri V.G. Sathiamurthy, JD in O/o0 RD (NR), New Delhi 27.05.2008
3 Shri R.K. Dalmia, DD in O/o0 RD (WR), Mumbai 01.01.2006
%" | Shri Ram Murty, Ex- AROC in O/o ROC, Delhi 01.01.2006
(Retired on 31.12.2006)
5~ | Shri H.S. Varma, Ex- AOL in O/o OL, Kolkata 01.01.2006
(Retired on 31.01.2009)
/‘/
1if
(Rav1 Vg%a/m)
Under Secretary to the Government of India
Telefax: 011- 2338 9782
Copy to

1 Officers concerned. The option for pay fixation may be exercised within one month of
issuance of this order.
/g/ PS to CAM/ MoS kn/A3 1
%513 hﬁ;% Secy, CA/JS (G) = #! %‘;\,
20 4 RO elhi/ QL, Kolkata. It is also requested to forward a copy of the order to retired officer
% \\V and do the needful for grant of admissible benefits.
57~ RD (NR), New Delhi/ RD (WK), Mumbai/ RD (ER), Kolkata
=—b—Vigilance/ APAR Cell, MCA
R 7, Pay & Accounts Officer, MCA, New Delhi/ Kolkata/ Mumbai
2\" 8. E-Gov. Cell for placing on MCA website in Employees” Corner under NFU >
9. Personal file/service books of officers concerned 0
10. Guard file-2018



